OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

CIRCULAR
In continuation to this office Circular No.40736-40936/Comp./e-Mail/THC/2023 dated 5" October,
2023, all the Judicial Officers posted in Central / West District are requested to direct their Reader to attend
training programme w.r.t. activation of designation based official email IDs of courts.

The AOJs/Branch In-Charges of all the Branches of Central / West District are requested to attend the
training programme w.r.t. activation of name based official e-Mail IDs.

The schedule of training programme is given hereunder:

e-Mail Training Schedule
Readers/AOJs/Branch In-Charges (Central/West)

Details of the participants Batch & Sr. No. of the Date & Time Venue
participants as per attached lists
1* Batch 16™ October, 23
Sr. 1 10 35 (List —“A”) 4pm to 5pm
2" Batch
l Readers posted in the Courts of Sr. 35 to 49 (List — “A”) 17" October, 23
Central District & 4pm to 5pm
Sr. 1 to 20 (List — “B”) c ¢
3" Batch 18" October, 23 T ’:):irrllpl;zzr m
Sr. 21 to 52 (List ~ “B”) 4pm to 5pm BRI g ds.00)
h T No.232-A, 2
4" Batch 19" October, 23 Fl " .
cw e oor, Tis Hazari
Sr. 1 to 35 (List - “C”) 4pm to Spm Courts, Delhi
Readers posted in the Courts of 5™ Batch ’ )
West District Sr. 36 to 41 (List ~ “C”) 20" October, 23
& 4pm to 5pm
Sr. 1 to 27 (List - “D™)
AOQJ/Branch In-Charge, Central 6" Batch 21" October, 23
& West District. 4pm to Spm A

All concerned are further directed to complete the activation of respective official IDs A\thin
positively.

This issues with the prior approval of Ld. Principal District & Session

Uazzd - Y2 b

Ref. No. ................./Comp./e-Mail/THC/2023
Copy forwarded for information and necessary action to: y

1. All the Presiding Officers of the courts of Central/West District, Tis Hazari Courts, Delhi.

2.All AOJs/Branch In-Charges of Central/West, Tis Hazari Courts, Delhi.

3.PS to Ld. Principal District & Sessions Judge (HQs) Delhi to place before the Ld. Princip:
Sessions Judge (HQs), Delhi.

4.PS to Ld. Principal District & Sessions Judge (West) Delhi to place

Sessions Judge (West), Delhi.
5.Branch4-Charge, IT Cell, Delhi District Courts, Tis Hazari Courts, Delh
s ing Official, Website Committee to upload the circular on the offici4

7. Dealing Officials, LAYERS.

\°\v° )

Kumar Jain)

3 & Digitization/

Centralized Computer Committee
Delhi District Courts, Delhi
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" LIST OF THE OFFICERS OF DELHI HIGHER JUDICIAL SERVICE (CENTRAL) AS ON 22.09.2023

S. NAME OF JUDICIAL OFFICERS DESIGNATION Room nho.
NO

1 | SH. NAROTTAM KAUSHAL PRINCIPAL DISTRICT & SESSIONS JUDGE 301, 3RD FLOOR

(HQs.)

2 | MS. BARKHA GUPTA DISTRICT JUDGE (COMMERCIAL COURT) -06 410 Extn. Block

3 | DR. KAMINI LAU DISTRICTJUDGE (COOMCERAL COURT)-02 , 09,GROUND FLOOR
4 | SH. SANJAY KR, AGGARWAL PRINCIPAL JUDGE FAMILY COURT 101,1ST FLOOR

5 | SH. PAWAN KR. JAIN CHAIRMAN (IT & DIGITIZATION) 316-A,3RD FLOOR
6 | SH. SANJAY GARG-II JUDGE INCHARGE MEDIATION CENTRE 326, 3RD FLOOR
7 | SH. SANJEEV KR.AGGARWAL DISTRICT JUDGE (COMMERCIAL COURT)-01 301 Extn. Block

8 | SH. UMED SINGH DISTRICT JUDGE (COMMERCIAL COURT)-05, 305Extn. Block

9 | MS. ILLA RAWAT DISTRICT JUDGE ( COMMERCIAL COURT)-03 303,Extn. Block
10 | SH. DEEPAK GARG DISTRIC TJUDGE { COMMERCIAL COURT0-09 309,Extn. Block
11 | MS. KAVERI BAWEJA DISTRICT JUDGE ( COMMERCIAL COURT)-07, 302,Extn. Block
12 | SH. ANIL KR, SISODIA DISTRICT JUDGE (COMMERCIAL COURT)-04 304,Extn. Block
13 | SH. AMIT KUMAR DISTRICT JUDGE ({ COMMERCIAL COURT)-08 308,Extn. Block
14 | SHASHUTOSH KUMAR PO MACT-01 404,Extn. Block
15 | SH. AJAY PANDEY DISTRICT JUDGE ( COMMERCIAL COURT)- 10 307,Extn. Block
16 | SH.SANJAY SHARMA-Ii DISTRICT JUDGE ( COMMERCIAL COURT)-11 310,Extn. Block
17 | SH. VIDYA PRAKASH ADDL. DISTRICT JUDGE-09 308, 3RD FLOOR
18 | MS. RAVINDER BEDI DISTRICT JUDGE ( COMMERCIAL COURT)-12 401,Extn. Block
19 | SH.SANJEEV KR. SINGH DISTRICT JUDGE { COMMERCIAL COURT)-13 402,Extn. Block
20 | SH. RA] KUMAR ADDL.SESSIONS JUDGE-05, 209,2ND FLOOR
21 | SH. PRAVEEN SINGH ADDL. DISTRICTJUDGE-11 110,1ST FLOOR
22 | DR. RAKESH KUMAR-II ADDL. DISTIRCT JUDGE -03 337, 3RD FLOOR
23 | SH. RAM LAL MEENA SPECIAL JUDGE ( ELECTRICITY COURT)-02 408,Extn. Block
24 | SH. SANJEEV KUMAR-II SPL. JUDGE (NDPS)-02 222, 2ND FLOOR
25 | SH.MURARIPRASAD SINGH JUDGE FAMILY COURT 109, 1ST FLOOR
26 | SH.JOGINDERPRAKASH NAHAR ADL. SESSIONS JUDGE (FTC)-01 230, 2ND FLOOR
27 | SH. RAJESH MALIK ADDL, DISTRICT JUDGE-06 33, GROUND FLOOR
28 | MS. VANDANA ADDL. DISTRTICT JUDGE-08 152, 1ST FLOOR
29 | SH. ANU) AGARWAL ADDL.SESSIONS JUDGE (SPL.FTC)-02 136, IST FLOOR
30 | SH.SUNIL KUMAR SPL. JUDGE (NDPS) 11, GROUND FLOOR
31 | SH.PAWAN SINGH RAJAWAT ADDL. SESSIONS JUDGE-02 350, 3RD FLOOR
32 | SH. SUSHIL ANUJ TYAGI ADDL.SESSIONS JUDGE-04 119,1ST FLOOR
33 | SH. VIKRANT VAID SPL.JUDGE (ELECTRICITY COURT)-01 409,Extn. Block
34 | SH.ALOK SHUKLA ADDL. DISTIRCT JUDGE -07 336, 3RD FLOOR
35 | SH. VIRENDER KR. KHARTA ADDL.SESSIONS JUDGE (FTC)-02 266,2ND FLOOR
36 | SH. RAJESH KUMAR ADDL.SESSIONS JUDGE (SC-POCSQ) 126, 1ST FLOOR
37 | SH. PANKA] SHARMA PO-MACT-02 405,Extn. Block
38 | SH.MUNEESH GARG ADDL. SESSIONS JUDGE-01 (POCSO) 116, IST FLOOR
39 | MS. RICHA PARIHAR ADDL.SESSIONS JUDGE, (FTSC) (POCSO-01 27, GROUND FLOOR
40 | MS. RITU SINGH ADDL.SESSIONS JUDGE, (FTSC) (RC) 179, 1ST FLOOR
41 | MS. SHILPI JAIN ADDL.SESSIONS JUDGE(FTSC) (POCS0)-02 142,1ST FLOOR
42 | SH. NEERA] SHARMA ADDL. DISTRICT JUDGE-04 264, 2ND FLOOR
43 | SH. ABHISHEK GOYAL ADDL. SESSIONS JUDGE-03 143, 1ST FLOOR
44 | MS, PRIYANKA BHAGAT ADDL.SESSIONS JUDGE (SC-RC) 271, 2ND FLOOR
45 | SH. JITEN MEHRA ADDL. DISTRICT JUDGE-10 345, 3RD FLOOR
46 | SH. SACHIN SOOD ADDL. DISTRICT JUDGE-01 123, 1ST FLOOR
47 | SH. ABHISHEK SRIVASTAVA ADDL. DISTRICT JUDGE-05 317, 3RD FLOOR
48 | SH. SANDEEP KUMAR SHARMA ADDL. DISTRICT JUDGE-02 31, GROUND FLOOR
49 | Ms. Vandana Jain Under Posting
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LIST OF THE OFFICERS OF DELHI JUDICIAL SERVICE As On 31.08.2023

CENTRAL DISTRICT
S.NO NAME OF JUDLICIAL OFFICERS DESIGNATION COMPLEX
1 SH. SIDDHARTHA MALIK/vacant CMM, 38
2 MS. NEHA GUPTA SINGH PRINCIPAL MAGISTRATE,JJB-Il, DELHI GATE
3 MS. SONAM GUPTA PRINCIPAL MAGISTRATE,JB-lll, Kingway s camp
4 | SH. SUMEET ANAND SCJ/RC 231
5 SH. DEEPAK KUMAR - ACMM-01 366
6 | SH. ANURAG THAKUR ACMM, SPL. ACT 361-A
7 SH. ANU) KUMAR SINGH ACMM-02 296-A
g8 | SH. MOHIT SHARMA PRINCIPAL MAGISTRATE,JJB-01, KINGSWAY CAMP
9 MS. UPASANA SATIJA JSCC/ASCJ/G) iz
10 | MS. PRAGATI ARC -01 42
11| SH. VIVEK BENIWAL ACJ/CCJIRC 113
12 | SH. PRANAV JOSHI CCJIRC 277
13 | MS. NEETU NAGAR ARC-02 36
14 | MS. NEHA MITTAL MM -04 37
15 | MS. TAPASYA AGARWAL MM (VIRTUAL TRAFFIC COURT)-01
16 | MS. TISTA SHAH MM (VIRTUAL TRAFFIC COURT)-07
17 | MS. ARJINDER KAUR MM-06 247
18 | SH. GAURAV SHARMA MM-05 241
19 | SH. RAHUL VERMA CIVIL JUDGE-03 279
20 | SH. VISVESH MM(NI ACT)-6 01, CBA-I
51 | MS. BHARTI GARG CIVIL JUDGE-07 ‘ 347
52 | MS. SAKSHI JAISWAL MM (VIRTUAL TRAFFIC COURT)-05
23 | MS. ANURADHA SONKAR MM, VIRTUAL COURT TRAFFIC
54 | SH. UMANG JOSHI CIVIL JUDGE-04 137-A
25 | MS. DIVYA GUPTA MM, (NI ACT)-05 02, CBA-l
26 | SH. KARTIK TAPARIA CJ-02 354-A
27 | MS. BHUJALI MM, NI ACT-01 201,CBA-1I
28 | MS. CHARAN SALWAN MM (VIRTUAL TRAFFIC COURT)-06
>g | MS. RICHIKA TYAGI MM (VIRTUAL TRAFFIC COURT)-04
30 | SH. SAHIL KHURMI CIVIL JUDGE-01 47
31 | DR OMPAL SHOKEEN CIVIL JUDGE-05, CENTRAL 125
32 | MS. PRIYA JANGHU MM, VIRTUAL TRAFFIC COURT-08
33 | SH. SUNIL KHATRI MM (VIRTUAL COURT)-02 THC
34 | SH. DEV SAROHA CIIVL JUDGE-06 217
35 | MS. DEEPIKA GOYAL SHOKEEN MM (NI ACT) DIGITAL COURT-01
36 | MS. DIVYSHREE RAINA MM (MAHILA COURT)-02 273
37 | MS.REETIKAJAIN MM (MAHILA COURT)-03 149
38 | SH. MAYANK AGGARWAL MM-09 286
39 | SH. APOORV GUPTA MM-02 26
40 | SH. CHATINDER SINGH MM-07 32
41 | SH. VINOD KUMAR MM-03 150
42 | MS. DEVANSHI JANMEJA MM (MAHILA COURT)-04 288
43 | MS. NEHA KHERIA MM (MAHILA COURT)-01 343
44 | MS. SHIPRA DHANKAR MM-01 180
45 | SH. JITENDER SPECIAL RAILWAY MAGISTRATE, ORDS
46 | MS. KATYAYINI SHARMA KANDWAL MM (NI ACT)-03 202,CBA-TI
47 | MS. NEHA GOEL MM (NI ACT)-02 203,CBA-TI
48 | MS. PAYAL SINGAL . CIVIL JUDGE-08 283
49 | MS. MANYA MM(NI ACT) DIGITAL COURT-02 205, EXT. BLOCK
50 | MS. MEENA CHAUHAN MM-08 272
51 | SH. ARJUN KIRAR MM ( NI ACT)-04 01, CBA-l
52 | SH. RA) KUMAR SINGH MM NI ACT DIGITAL 03




